CENTRAL ADMINISTRATIVE TRIBUNAL,
JODHPUR BENCH, JODHPUR

ORIGINAL APPLICATION NO. 21272007
DATE OF ORDER: 26.03.2009

HON’BLE MR. JUSTICE M. RAMACHANDRAN, VICE CHAIRMAN
HON’BLE DR. R.C. PANDA, ADMINISTRATIVE MEMBER

Om Prakash Meena Sfo Shri Bhagﬁana Ram, aged about 48 years,
Resident of Quarter No. 36/2, MES Colony, Suratgarh, presentiy
working on the post of Refrigerator Mechanic in the office of G.E.

~{Army), Suratgarh, Dist. Sri Ganganagar.

_...Applicant.

“Mr. S.K. Malik, counsel for the applicant.

VERSUS -

1. Union of India, through the Secnetary, Ministry of Defence,
Raksha Bhawan, New Dethi.
Director General, Engineerin-Chief Branch, Army
Headquarters, Kashmir House, DHQ Post, New Delhi.
Commander Works Engineer {Air Force} Bilaner {Raj).

- Garrison Engineer {Army) Suratgarh, District Sri
Ganganagar.
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...Respandents.
Smt. K. Parveen, counsel for the respondents.

ORDER
{PER HON’BLE MR. JUSTICE M. RAMACHANDRAN, V.C.)

Learned counsel for the respondents has made available
document dated 25" April, 2008 signed by the applicant which
indicates that he is not prosecuting the matter as benefits
have been granted to him by the department.

We note that learned counsel for the applicant is not
aware of this, but we are obliged to take notice of the said
document as authenticated by the Garrison Engineer and
forwarded by the counsel for the Administration. As such, the

Original Application is closed.
g pp Ql ,/
[DK. R.C. PANDA) (JUSTICE M. RAMACHANDRAN)

ADMINISTRATIVE MEMBER VICE CHAIRMAN
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